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Opening of branches of; banks

in Pauri Garhwal

- .\ e

596. SHRI JAGANNATH
* SITARAM AKARTE : Will the
Minister of FINANCE be pleased
to state : .

(a) what are the names of the
places where branches of the nationa-
lised banks are functioning in Pauri
Division of Pauri Garhwal, U.P.;

(b) what is the number of
branches of the nationalised bankS
likely to be opened in this Division
during the current financial year;

and
o

{(c) whether Government propose
to open a branch at Ghandiyal in
Pauri Division in view of its being
a big commercial centre of the
area ?

THE MINISTER OF STATE
IN THE MINISTRY OF FINANCE
(SHRI JANARDHAN POOJARI) :
(a) Reserve Bank of India (RBI) has
reported that branches of the 20
nationalised banks are functioning

at the following centres in Pauri
Garhwal District, Uttar Pradesh :

————— et s

Name of Banks

A ——— -

Location of branch

Bank of India Kotdwara

New Bank of  Digolikhal

India

Purjab & Sind Srinagar

Bank

Punjab Na- Kotdwara, Srinagar

tional Bank Dogadda, Pauri,

Ratura and Nauga-

-nkhal
Canara Bank Baijrao, Golikhal,
(erstwhile Jadavkhand, Khireri-
Lakshmi khal, Kotdwara,
CGommercial Sald-Mahadev and
Bank Ltd.) Vedikhal

{b) and (¢) The aim of branch
licensirg policy for 1985-86 is to
achieve a coverage of 17,000 popula-
sion per bark office In rural and
semi-urban arcas of each block and
filling up of spatial gaps with a view
to ensure a bark officc within 10
Kms from each village. RBI has
advised the State GovernmentsjLead
Banks to identify potential growth
centres requiring barking facilities
taking into accourt the norms laid
down by RBI and to forward the lisg
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of identified centres to RBI as
finalised by the State Goveinments.
It is, thercfore, not possible at this
stage to indicate the number of
branches and the locations where
bank branches may be opered In
Pauri Garhwal District during the
current financial ycar. RBI has
not received any application fiom any
public sector bank for opering 2 Bank
brasch at Giaad yal, D.strict P.uri
Garhwal. Tie question of opeish.g a
bank office at Ghandiyal will be
considered by RBI on merits if it is
included in the list of identified
centres as finalised by the State
Government of Utter Pradesh.

Setting up of industries by Non-
resident Indiaus

597. SHRI V. NARAYANAS-
AMY : Will the Miuister of FI-
NANCE be pleased to state :

(a) what is the number of large
scale and medium scale indus-
tries which have been sct up by the
. non-resident Indians in the year 1985
and up to February, 1986 1n India;

(b) what is the total investment
by those Non-resident Indians in
those industries; and

(c) whatisthe quantum of money
permitted by Government for the
non-resident Indians to transfer it
to their country after starting pro-
duction ?

THE MINISTER OF STATE
IN THE MINISTRY OF FINANCE
(SHRI JANARDHAN POOJARI):
(a) to (c) Iaformation isbeing collec-
ted and will be laid on the Table of
the House.

Rehabilitation of bonded labour
in Orrisa and Uttar Pradesh

598. SHRI V. NARAYANA-
SAMY : Will the Minister of
LABOUR be pleased to state :

i (a) how many bonded labourers
were freed in Orissa and Uttar Pradesh
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during the ycar 1985 and upto the end
of February 1986;

(b) how many workers have been
rehabilitated in those States; and

(c) what amount was spent by
Government thercon ?

THE MINISTER OF STATE OF
THE MINISTRY OF LABOUR
(SHRI P, A. SANGMA) : (a)
during the ycar 1985, 8758 bonded
labourers werc identificd and frced
in Orissa and 4163 in Uttar Pradcsh.
The numbcr of bondcd labouers
id ntifid and frced in QOrissa and
Uttar Pradcsh. during January and
Fcbivary, 1986 was 187 and
1270 respcctivdly. The commulative
total of bondcd labourcrs idrntified
and frced in Orissa and Uttar Pardcsh
upto the «nd of Fcbruary, 1986 was
42,183 and 17,499 respcctivily.

(b) A total of 29,105 bonded
labourcrs have been rchabilitated in
Orissa and 15,229 in Uttar Pradesh
upto the end of February, 1986.

(c) A sum of Rs. 617.32 lakhs has
bcqn releascd to the Govirnment of
Orissa and Rs. g19.22 lakhs to the
Government of Uttar Pradesh to-
wards the central share of assistance
undcr the Centrally Sponsored Sche-
me for Rehabilitation of bonded labo-
urers since the inceptin of the scheme
in 1978-79 till 315t March, 1986.

Production of textile

599. SHRI PARVATHANENI
UPENDRA :
SHRI PRABHAKAR RAQ
KALVALA :

Will the Minister of TEXTILES
be pleascd to state :

(a) what is the annual export of
textilcs with value thereof and its
percentage to the total production of

textile in the country during the
last three years ;

(b) whether Government have
any plan for boosting export of
textiles and also for modernization



